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FT.3. 1186(37).—Fai T ALHIT 7, T TSHE ATATH, 1956 (1956 FT 48) (& = =&
AT 3Th ATAIT Fgl AT ) FiT 41T 3F AT ITATT (1) F e IHEY ¥ T 9T TCFE F 95F
qREgd T TSN HATAT Hl ATSAAT T&AT FLA. 366 qra 23/01/2026, ST 97 & TSI,
FETITI, AN I, @0 3, I9@e (i) § TH1tad it 72 off, gr g w7 & e S § g et
HEAT-09 (FRETe-saarett Fere) % 170.800 fFT & 172.800 T % * FHIA & Ze0 & a¥a H, 3g
SFIE I¥ TAA T THA se¥Hs (A A=arad {AW) TF & -G0S & [H07 (ATST Fd / AL AT FT
FATH, ATFR), STALEAT, TFEA 3T T=T * o0 39 Afewg=ar ¥ 3urag aqgar #§ e afa 1 e+
T % AT T T SO T oA

T ITH ATERAAT FT TIE IH ATATIH T &7 3F T ITLTT (3) F Aefe ardra 31/01/2026 Fr
STHTT" 3% "2TSF Sl SIS AT JI|T H SIS ohaT 137 o7 ;
STt TAH ATTAFHTLT T G 3T % dgd a9 A9 IH g2 &, v| 9w o= & @ g 6w

39T 3T = 7 [AoeE BT T,

AT TAT TIAFHET 7 I<h ATAIR 0 o1 3T Al ITATT (1) F ATEL H, Fexld TR Fl
gt e T §;

1639 GI/2026 )
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Ad: T, Fea T LRI, AW TR A 3% A 917 21 T 92 377 3% Ataf=aw it oy 39
T ITETT (1) FTRT T&T ARRAT AT TANT FId g0, Tg ST HAT g 1o Ih =T | aHfee s &
TATh TS o0 oSt 33T ST =18 v

AT AT, Feal T TLRIL, I ATATHIH 6 T 35 il ITLTT (2) F AL H Tg AT Fdl g
& TSI § TR L, I AT (AT i =il foeeisrat & 4 grepe areafeas &9

@r%fn—ﬁzrwr{frﬁr%—crg‘rwm

AT

ghamm TsT F A & # e aoEnt ger-09 (Reme-ssarit @99 ) F 170.800 faF+T & 172.800
et o & e 3 R o e , Sg% S U 9 T ST SEAT % (o7 oI il ST ATAT

AT Aigq @t 94T ga e
IS T AT FRATT S =61 9 REw
EQEED qAeA H&qT A AT YRR | g T || T F1 See sEaT/ fRaes
geqT (BT H) =RAT T ATH
1 2 3 4 5 6
ATIH T AT fRER
ATTE &7 A o B
1 794//21/1/1 = |[|ETr F 0.0298|[TTsT T ATH IS
2 795//15/1 fa= GECARA} URE:GIE ] 0.0025|[TT5T TTFHTT ATHIRE
3 795/16/2 [T i Al 0.0126467|[7rs FvaT ATz
4 795//25 fir SEent i T 0.0106232[7ro FvaFT ATz
5 815//1/1 far SEanl Fr 0.0641|[Ex= Tarti= YRdw
6 815/10/2 famr [Ty Fr 0.0556455|[TT57 TTFHT qTEHIEE
7 815/111 famr [y Fr 0.0450223|[TT7 TTF AT
8 815/12/2 famr [Ty Fr 0.0015176|[TT7 T7 qreiEe
9 815//17 &= GEEARA] F 0.0014|[TT5T a1 aTHIeg
10 815//18/1 fa= LR F 0.179836|[¥Tsa T¥aTT ATESE
11 815//19/1/1 TS F 0.0027823|[TTsT T¥HTT ATESE
12 815//19/2/2 TS F 0.0354108|[TTsT T¥HTT ATESE
13 815//20 &= TS F 0.0951032|[TTs7 T¥TT ATESE
14 815//21 f&r = GEEARA] F 0.2023472|[775T G¥FT aTHIEE
15 815//22/1/1 GECARA} F 0.136584|[TT5T T<FHT ATHISE
16 815//23/2 GECARA F 0.2832861|[TT5T TZHIT ATHISE
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17 815//24 o= F 0.164913|[TTsT T3 ATHISE
18 857//21/1 fa=r F 0.1234318|[7v ¥ v fgame
19 857//23/1/2 o= F 0.0166937|[7 ¥ v fgam™
20 857/26 o= URE:tIE ] 0.0025|[TT5T T ATHIGE
21 858//1 o= FT 0.296435|[TTsT T¥aHT ATHIGE
22 858//10 &= F 0.2008296|[TTsT TTFHT ATHISE
23 858//11 o I 0.0060704|[xTs7 a7 areftes
24 858//12 far I 0.2081647|[<ra a7 areftes
25 858//13/1 I 0.2888507 [T a7 aTefies
26 858//14/2 & I 0.0687981 [T a7 aTeftes
27 858//15/1 & I 0.0298462|[Tr7 a7 aTefteE
28 858//16/1 & I 0.0900445([Tr7 a7 areftes
29 858//17/2 fa= F 0.12672|[gR=rorT e

TSI =

| i 3
30 858//18 fa= F 0.1087618|[gR=Tom w57

AIERW A

| i 3
31 858//2/1 F 0.263051|[TTsT T ATEHIRE
32 858//24/1 fa= F 0.194506|[g =TT 7157

AIERW A

| i 3
33 858//3/2 F 0.141643|[7Tsa T<a1T ATEag
34 858//4 o= F 0.3083266|[TTsT T¥HTT ATESE
35 858//7/1 A= F 0.2504047|[TTsT T<HIT aATHISE
36 858//8/2 F 0.0025293|[TT5T TZHT qTHISE
37 858//9/2 F 0.45528|[TT5T T¥HT qTHI<E
38 881//16/1 fa= F 0.0025293|[TT5T TZHT qTHISE
39 881//4 = FOAT. 7 0.0300992|[TT5T TZFHIT ATHISE
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40

881//5/1 o=

0.163648

T TR ATH SR

41

881//6 e

0.019223

T TR ATH ST

42

882//1/2 o=

0.0500809

T fAv fgam
T

43

882//10/2 fa=

0.1451841

T[T qLRT AT G

44

882//11/1 fa=

0.1052206

T[T qLRT AT G

45

882//12/2/1

ElIEIEI I ELELE

0.0278227

Fferor g
fasTett faawor Ao
EGUREER CLI
EIREIRAREIR il
deget ' R
e

46

882//13/2/2 o=

0.0301

TS A ATHIGE

47

882//17/1 fo=

0.017

TS A ATHIGE

48

882//19/1/2 o=

EIEJE:

0.3246144

Fferor T
IESEIRESEUBERIE:]
EGUREERCUI
EOREARNEEIE DT
ezt T R

o
EIL

49

882//2/1/2 o=

0.2619132

LI HLehl qIH{\IGE

50

882//20/1 fa=

E1E

0.0341

Fteror g
EEEIBEGRUNERERS
EGUREE R CUI
EIREAREEIE DR

o
drcel <l gl

AT

51

882//20/3

0.0025293

LI HLhl qIH{\IGE

52

882//21/2 fa=

E1E

0.0025293

Fteror g
EEEIRECRUREEES
EREESE L
EIREDRAREIR PRl
drget w2 fRETE
ey

53

882//23/1 fa=

0.140884

Fferor g
EEEIREEECIBEUES
EUEEEE L
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EIREAIE IR G
g TR fRar
EIGIEE
54 882//24/2 fa= F 0.0219041|[TTsT TTHT ATHISE
55 882//25/2 fo= F 0.0367007|[TTsT ST ATHIGE
56 882//3/1 F 0.007588|[TTsT T ATHISE
57 882//8/1/1 = F 0.0377|[XT57 ST ATHIGE
58 923//1 o= F 0.0313|[TT5T T3 aATHIaE
59 923//10/1 fa= F 0.2575121|[TTs7 T ATH RS
60 923//11/2 I 0.0405|[7Ts7 HTHTT AT R
61 923//12/1 I 0.3692837|[Tr7 a7 areftes
62 923//13 A= F 0.2733|[XT5T T3 ATH g
63 923//18/1 &= I 0.3328106|[TT7 qZHT aTeiaE
64 923//19/2 I 0.1138203|[Tr7 a7 areftes
65 923//20/2 fa= F 0.2048766|[TTsT TTFHT ATHIRE
66 923//121/1 F 0.3996358|[TTsT TTHT ATHIE
67 923//122/1 F 0.0809389|[TTsT TTHY ATHIRE
68 923//23/2 fo= F 0.1495093|[TTsT TTHTT ATESE
69 923//8 fa= F 0.0354([te= Tade HET
70 923//9 A= F 0.233104|[7Tsa T¥a1< aTeliag
71 924//15/1/1 for=r i 0.0919|[xrsr 1T fiE T
EREUREA )
LAdgIgl gdlH
72 924//15/2/1 fire o 0.1529) =T FHT U
THIE FATE, T
TS, T
TTH AT, LT
FHTY, T AT 9
SIeT, gifee T 1T 3/20
AT, AL FHTT
SRRE ?{i%?m'm
S T AR,
3/20 9%, TH FHX
T =g, 3/40
T, T FAT X
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T FHTE T
THAT AT 9/40

qTe | Hqiaar S
AT ATTE TIT
THT HIF ATH
TEH FA 3/20 qTE
aTetag, fher TH
HIeT AT FO0TT
THT HIF ATH
FferT T 1/20
e, AT FATL ST
T ARATHS ST T
AT 3/20 9T,
TH THIT A
GereTea 3/40 AT,
TeheT FHTT T FT07
FH T TA T FATL
1/20 9137

73

924//16/1 fo=

0.2525

LT TR U
THIZ FHIL, T
AT, T

TTH T, 379
FAE, T Afar 7
S, ifesT T 3/20
T, AL FHT
ﬁ?ﬂﬁ‘{@?ﬂ?ﬂ?
S O AT,
3/20 9T, TH FAR
T Ter=s, 3/40
AT, TET FAR T
TEH FHT T
THATATT 9/40
qTe |, gfaar a9
AT MTF T

FHTE I AT
TEH FA 3/20 TTE
AT Tag, Ther AT
I ATTH FOT

FATL I ATH
aferT T 1/20
e, AT FATL ST
T AT ST T
TR 3/20 AT,
T AT T
e 3/40 W,
Feher FHT T Foor

FHT T TATT THT
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1/20 |17

74

924//25 o=

0.1237

AT FHTL U
THIZ FH, T
A, T

TTH T, T9F
FHTL, T AT 7
ST, gifee T 7 3/20
T, AT FHT
S O AT
S T AT,
3/20 9%, TH FHX

T TT=s, 3/40
AT, T FAX X

T AT
TEATATA 9/40
qTe | Ffadar S
AT ATH TET
FHTL AT ATE
TEH FH 3/20 TTE
ATeitag, eher THT
HIT AT FO0TT
FHTL AT ATE
FferT T 1/20
TS, SALMH FTHTL AT
RERCIERICERSERTE]
T 3/20 9T,
TH AT TA
FereeE 3/40 AT,
TeheT FHIT T FT0T7
FH T TA T FATT
1/20 9197

75

924//3/2 7=

FIOAT. 1.
T

0.016289

NEELSEERE
SHATHHE T

NEERESS AL
FTET AT Tt
IERLES

76

924//4/1 A=

T, . THT

0.139999

NEELSEERE
EREUGEAE

NEERIESSN AL
FTET FATYL Tt
EAIIES

77

924//5/2 A=

0.0683

T TR ATH 4T

78

924//6/2 7=

E1E

0.058

REELSEER

SHaATRHE T
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NEERESSS AL

FATET FATYL ForaT
fZem
79 924//7/2 A= F 0.0676|[xTsT& 1T &g T
SHATHHE T
NEERESSSA L
FATET FATYL Tt
fZem
80 952//1 for . 7. Ty 0.0679||fars FAR =
A= T T
81 952//14/1 fa=r T, 9. 0.007841|[TTsT T ATHIRE
82 952//15/2 fo= Fo 0.018|[TTsT T3 ATHIaE
83 952//16/2/2 for= I 0.0022|[7Ts7 HTHTT AT R
84 952//17/2 fo= F 0.0015|[TT5T T ATH IS
85 952//2/1 for= T, 7. ety 0.1605||fEsrr FA T
A EvE T AT
86 952//3/1 for= T, 7. ety 0.0083||fasrr FA T
g T QT
87 952//4/2 T F 0.0063|[XTsT T aATHIaE
88 952//6/1 for= F 0.0147|[xTs7 T¥1 ATEag
89 952//7/1 T = F 0.0032|[xTs7 F¥TT ATEaE
90 953//11/1 fa= F 0.0014|[xTs7 T¥1 ATEaE
91 953//20/1 fo= F 0.0025|[7TsT F¥HTT ATESE
Total 9.7552961
[*FT. &. 291132/3D]
g e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 6th March, 2026

S.0. 1186(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 366 Dated:23/01/2026, published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed
to the said notification for building (widening/four-laning, etc.), maintenance, management and operation




[$TT [I—=vE 3(ii)] T T TSI © T 9

of NH9 (Hisar - Dabwali Section) in the stretch of land from Km. 170.8 to Km. 172.8 for construction of Double Loop
dumbbell Interchange at the Dhandhoor Junction (Mini Secretariat Hisar) in the district of HISAR in the state of
HARYANA.

And whereas the substance of the said notification has been published in ""Jagmarg"” and "Times of India" in
both dated 31/01/2026 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-09 (Hisar - Dabwali Section)
in the stretch of land from Km. 170.800 to Km. 172.800 for construction of Double Loop dumbbell Interchange
at the Dhandhoor Junction (Mini Secretariat Hisar) in the district of HISAR in the state of HARYANA

State: HARYANA District: HISAR
SI. No. Survey/Plot Type of Land || Nature of Area Name of Land
Number Land (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Hisar

Village: Bir Hisar

1 794//21/1/1 Min Government  [|Agriculture 0.0298||State Government
Residence

2 795//15/1 Min Government  ||Gair Mumkin 0.0025(|State Government
Residence

3 795//16/2 min Government  ||Gair Mumkin 0.0126467||State Government
Residence

4 795//25 min Government  |[Gair Mumkin 0.0106232||State Government
Residence

5 815//1/1 Min Government  [|Agriculture 0.0641(|State Government
Residence

6 815//10/2 Min Government  ||Agriculture 0.0556455||State Government
Residence

7 815//11/1 Min Government  ||Agriculture 0.0450223||State Government
Residence

8 815//12/2 Min Government  [|Agriculture 0.0015176||State Government
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Residence

9 815//17 Min Government  ||Agriculture 0.0014||State Government
Residence

10 815//18/1 Min Government  [|Agriculture 0.179836(|State Government
Residence

11 815//19/1/1 Government  [|Agriculture 0.0027823||State Government
Residence

12 815//19/2/2 Government  ||Agriculture 0.0354108||State Government
Residence

13 815//20 Min Government  ||Agriculture 0.0951032||State Government
Residence

14 815//21 min Government  [|Agriculture 0.2023472||State Government
Residence

15 815//22/1/1 Government  [|Agriculture 0.136584||State Government
Residence

16 815//23/2 Government  ||Agriculture 0.2832861||State Government
Residence

17 815//24 Min Government  ||Agriculture 0.164913||State Government
Residence

18 857//21/1 Min Private Agriculture 0.1234318||Hisar Municipal
Corporation

19 857//23/1/2 Min Private Agriculture 0.0166937||Hisar Municipal
Corporation

20 857/26 Min Government  ||Gair Mumkin 0.0025(|State Government
Residence

21 858//1 Min Government  ||Agriculture 0.296435||State Government
Residence

22 858//10 min Government  [|Agriculture 0.2008296||State Government
Residence

23 858//11 Min Government  [|Agriculture 0.0060704||State Government
Residence

24 858//12 Min Government  ||Agriculture 0.2081647||State Government
Residence

25 858//13/1 Government  ||Agriculture 0.2888507||State Government
Residence

26 858//14/2 Min Government  [|Agriculture 0.0687981||State Government
Residence

27 858//15/1 Min Government  [|Agriculture 0.0298462||State Government
Residence
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28 858//16/1 Min Government  [|Agriculture 0.0900445||State Government
Residence

29 858//17/2 Min Private Agriculture 0.12672|[Haryana State
Warehousing
Corporation
Panchkula Wasideh

30 858//18 Min Private Agriculture 0.1087618||Haryana State
Warehousing
Corporation
Panchkula Wasideh

31 858//2/1 Government  ||Agriculture 0.263051(|State Government
Residence

32 858//24/1 Min Private Agriculture 0.194506(|Haryana State
Warehousing
Corporation
Panchkula Wasideh

33 858//3/2 Government  ||Agriculture 0.141643||State Government
Residence

34 858//4 Min Government  [|Agriculture 0.3083266||State Government
Residence

35 858//7/1 Min Government  [|Agriculture 0.2504047||State Government
Residence

36 858//8/2 Government  ||Agriculture 0.0025293||State Government
Residence

37 858//9/2 Government  ||Agriculture 0.45528|(State Government
Residence

38 881//16/1 Min Government  [|Agriculture 0.0025293||State Government
Residence

39 881//4 Min Government  [|Agriculture 0.0300992||State Government

Ge. Mu. Rasta Residence

40 881//5/1 Min Government  ||Agriculture 0.163648||State Government
Residence

41 881//6 Min Government  ||Agriculture 0.019223||State Government
Residence

42 882//1/2 Min Private Agriculture 0.0500809||Hisar Municipal
Corporation

43 882//10/2 Min Government  [|Agriculture 0.1451841||State Government
Residence

44 882//11/1 min Government  ||Agriculture 0.1052206||State Government
Residence

45 882//12/2/1 Private Agriculture 0.0278227||Pankaj Bhushan,

Executive Engineer,
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Central Store, Hisar,
resident of Vasudeh,
by Dakshin Haryana
Bijli Vitran Nigam.

46

882//13/2/2 Min

Government

Agriculture

0.0301

State Government
Residence

47

882//17/1 Min

Government

Agriculture

0.017

State Government
Residence

48

882//19/1/2 Min

Private

Agriculture

0.3246144

Pankaj Bhushan,
Executive Engineer,
Central Store, Hisar,
resident of Vasudeh,
by Dakshin Haryana
Bijli Vitran Nigam.

49

882//2/1/2 Min

Private

Agriculture

0.2619132

State Government
Residence

50

882//20/1 Min

Private

Agriculture

0.0341

Pankaj Bhushan,
Executive Engineer,
Central Store, Hisar,
resident of VVasudeh,
by Dakshin Haryana
Bijli Vitran Nigam.

51

882//20/3

Government

Agriculture

0.0025293

State Government
Residence

52

882//21/2 min

Private

Agriculture

0.0025293

Pankaj Bhushan,
Executive Engineer,
Central Store, Hisar,
resident of VVasudeh,
by Dakshin Haryana
Bijli Vitran Nigam.

53

882//23/1 min

Private

Agriculture

0.140884

Pankaj Bhushan,
Executive Engineer,
Central Store, Hisar,
resident of Vasudeh,
by Dakshin Haryana
Bijli Vitran Nigam.

54

882//24/2 Min

Government

Agriculture

0.0219041

State Government
Residence

55

882//25/2 Min

Government

Agriculture

0.0367007

State Government
Residence

56

882//3/1

Private

Agriculture

0.007588

State Government
Residence

57

882//8/1/1 Min

Government

Agriculture

0.0377

State Government
Residence

58

923//1 Min

Government

Agriculture

0.0313

State Government
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Residence

59 923//10/1 Min Government  ||Agriculture 0.2575121||State Government
Residence

60 923//11/2 Government  [|Agriculture 0.0405(|State Government
Residence

61 923//12/1 Government  [|Agriculture 0.3692837||State Government
Residence

62 923//13 Min Government  ||Agriculture 0.2733||State Government
Residence

63 923//18/1 Min Government  ||Agriculture 0.3328106||State Government
Residence

64 923//19/2 Government  [|Agriculture 0.1138203||State Government
Residence

65 923//20/2 Min Government  [|Agriculture 0.2048766||State Government
Residence

66 923//21/1 Government  ||Agriculture 0.3996358||State Government
Residence

67 923//22/1 Government  ||Agriculture 0.0809389||State Government
Residence

68 923//23/2 Min Government  [|Agriculture 0.1495093||State Government
Residence

69 923//8 Min Government  [|Agriculture 0.0354||State Government
Residence

70 923//9 Min Government  ||Agriculture 0.233104(|State Government
Residence

71 924//15/1/1 Min Private Agriculture 0.0919||Rajbir Singh, son of
Umda Singh, son of
Raibahadur Hetram,

72 924//15/2/1 Min Private Agriculture 0.1529(|Ashok Kumar and

Pramod Kumar, sons
of Devraj, son of
Rameshwardas,Ashok
Kumar, son of
Chudiya Mal Jain,
holding a 3/20 share,
Ashok Kumar Jain
son of Chudiaram Jain
son of Norangrai,
3/20 share, Ram
Kumar son of
Phulchand, 3/40
share, Pradeep Kumar
son of Padam Kumar
son of Banwarilal
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9/40 part Mrs. Savita
Jain wife of Pradeep
Kumar son of Padam
Kumar 3/20 part
vasideh, Rikesh
Kumar son of Krishna
Kumar son of Dalip
Kumar 1/20 part

73

924//16/1 Min

Private

Agriculture

0.2525

Ashok Kumar and
Pramod Kumar, sons
of Devraj, son of
Rameshwardas,Ashok
Kumar, son of
Chudiya Mal Jain,
holding a 3/20 share,
Ashok Kumar Jain
son of Chudiaram Jain
son of Norangrai,
3/20 share, Ram
Kumar son of
Phulchand, 3/40
share, Pradeep Kumar
son of Padam Kumar
son of Banwarilal
9/40 part Mrs. Savita
Jain wife of Pradeep
Kumar son of Padam
Kumar 3/20 part
vasideh, Rikesh
Kumar son of Krishna
Kumar son of Dalip
Kumar 1/20 part

74

924//25 Min

Common

Agriculture

0.1237

Ashok Kumar and
Pramod Kumar, sons
of Devraj, son of
Rameshwardas,Ashok
Kumar, son of
Chudiya Mal Jain,
holding a 3/20 share,
Ashok Kumar Jain
son of Chudiaram Jain
son of Norangrai,
3/20 share, Ram
Kumar son of
Phulchand, 3/40
share, Pradeep Kumar
son of Padam Kumar
son of Banwarilal
9/40 part Mrs. Savita
Jain wife of Pradeep
Kumar son of Padam
Kumar 3/20 part

vasideh, Rikesh
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Kumar son of Krishna
Kumar son of Dalip
Kumar 1/20 part

75 924//3/2 Min Private Agriculture / 0.016289||Rajbir Singh, son of
Ge. Mu. Rasta Umda Singh, son of
Raibahadur Hetram,
76 924//4/1 Min Private Ge. Mu. 0.139999||Rajbir Singh, son of
Makan Umda Singh, son of
Raibahadur Hetram,
77 924//5/2 Min Government  ||Agriculture 0.0683||State Government
Residence
78 924//6/2 Min Private Agriculture 0.058|[Rajbir Singh, son of
Umda Singh, son of
Raibahadur Hetram,
79 924//7/2 Min Private Agriculture 0.0676(|Rajbir Singh, son of
Umda Singh, son of
Raibahadur Hetram,
80 952//1 Min Private Ge. Mu. 0.0679(|Vijay Kumar, son of
Factory Devichand, son of
Shobharam,
81 952//14/1 Min Government  ||Ge. Mu. 0.007841|[State Government
Residence
82 952//15/2 Min Government  ||Agriculture 0.018||State Government
Residence
83 952//16/2/2 Min Government  ||Agriculture 0.0022||State Government
Residence
84 952//17/2 Min Government  [|Agriculture 0.0015||State Government
Residence
85 952//2/1 Min Private Ge. Mu. 0.1605(|Vijay Kumar, son of
Factory Devichand, son of
Shobharam,
86 952//3/1 Min Private Ge. Mu. 0.0083||Vijay Kumar, son of
Factory Devichand, son of
Shobharam,
87 952//4/2 Min Government  [|Agriculture 0.0063||State Government
Residence
88 952//6/1 Min Government  [|Agriculture 0.0147||State Government
Residence
89 952//7/1 Min Government  [|Agriculture 0.0032||State Government

Residence
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90 953//11/1 Min Government  [|Agriculture 0.0014||State Government
Residence
91 953//20/1 Min Government  ||Agriculture 0.0025(|State Government
Residence
Total 9.7552961

[F. No. 291132/3D]

SHAIKH AMINKHAN, Director
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